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The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a) The Government of India does not 
make any provision for taccavi as 
such under the Plan in the case of 
Parts ‘A* and States. A portion 
of the loans advanced to Mysore 
State under the G.M.F. Plan might, 
however, have been utilised for dis
tribution as taccavi.

(b) The Government of India have 
no information as the provision of 
taccavi loans is the responsibility of 
the State Government,

(c) and (d). Do not arise.
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